495 W Wriiten Answers AGRAHAYANA 22, 1894 (SAKA) Written Answers

WFinancial Corporations acx 1951 to ren-
der financial assistance to the medium
and small scale industries. The State Fin-
ancial Corporations extend financial assis-
tance to the small scale industries units
irrespective of whether they are in the
wrban or rural sector taking into conside-
wation varipug factors including the viabi-
lity of the units concerned. The Cotpora-
tions have noted the need for opening
mnore Branches specially in the under-
developed areas.

Discussion with British Minister of Over-
seas Development

4196 SHRI GIRIDHR GOMANGO

SHRI RAMSHEKHAR PRA-
SAD SINGH:
Will the Minister of INDUSTRIAL

DEVELI OPMFNT AND SCIENCE AND
TECHNOLOGY be pleased to state

(a) whether the British Mimister  for

O.c1seas Development who visited Indua
recently had discussion with him, and

(b) 1f so the outcome of the discussion?

ITHF DFPUTY MINISILR IN THE
MINISTRY OF INDUSTRIAL DFVE-
LOPMENT (SHR1 SIDDHESHWAR
PRASAD) (a) No, Sir

(b) Does not arise
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SQethack to Electronics Industry in
Beng o

West

4198 DR RANEN SIN Wil the
PRIME MINISTER bc pleased 1o state

(a) whether electromcs dvstry 1n
West Bengal has suftered a tremendous
blow for over a decade if so, the reasons
therctor

(b) whether Central Government
made any fresh effort 10 revive
dustiy 1 West Bengal and

have
this 1n-

(c) whether  State Government have
mide any 1eguest to the Central Govern-
ment in this regard’?

THF MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI

K C PANT) (a) to (c) The clectro-
nics industry 1n the country has  been
developing rapidly The annual  turn-

over of this industry which was Rs 305
crores in 1964-65 rose to Rs 175 crores
m 1970.71  There has been growth m
all States mcluding West Bengal The
asevelopment of industry win any area de-
pends on a variety of factors hke exist-
ing nfra-structure, special requrements
for that particular industry, entrepreneur-
ship and factors that encourage it etc. In
electronics the growth in West Bengal has
been much less compared to several other
States, The Department of Electronics is
making serious efforts to achieve a wide
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and - equitable: dispersal of the electronics
mdustry‘{ in the «cnuntrv -Officers -in " 'the

e octrodics _have been as-
sighed” to’ work "with \mdmdua] States to
assist —in: loeak: planning “for the industry
LU co,nformity with..the - overall - national
plans, and to ensure _speedy 1mp1ementa-
tion of proposals recelved from the States

%me of-- the- important- steps taken for
‘J"est Bengal arer—

@) A staie level “Development Com-
. mittee for Electronics™ has been
set up by the Government _ of
West Bengal consisting of elec-
tronics experts from the Govern-
ment, the private sector and
the universities for the formula-
tion of plan: for development

of electronics in that State;

(ii). in Nov. i972, an Electronics In-
dustry Seminar was held in Cal-
cutta. In this Seminar industria-
lists, university -scientists,
preneurs,'woﬂicials, both of "West
Bengal Government and the Cen-
tral Government, the Chief Min-
ister, Minister of the State and
the other State Ministers partici-
pated. The Seminar was address-
ed by the Chairman, Electronics
Commission;

(iii) the possibilities of expanding the
electronics indastry in West Ben-
gal including the setting up of
joint ventures and wholly pub-
lic- sector’ undertakings
ing explored; the Department of
Electronics is in close touch with

the Government of West Ben-

gl g 2 L B

(iv) with a view to assist the small

entrepreneurs in the electronics
ﬁeld and “enable them to make
an assessment of the quality of
the items manufactured by them
Central Government is_also of—
'fermg ﬁnancral assrstance upto
“Rs’ 25 lakhs for setting up an
‘electronlc t ’ng and developmg
‘centre.
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Issue of Lette,r’ of Intent to West' BengaF
Industrial - Development ~ Corpération = for-
setting up of Cemem and Tvpe Factory'

4199 DR RANEN SEN Will = the
Minister of- INDUSTRIAL DEVELOP—-
MENT AND SCIENCE ' AND" TECH-—
NOLOGY be pleased. to state:-

(a) whether two Ietters of .intent. for -
sefting up " factories for cement and tyre:
were issued to the West Bengal Develop_
ment Corporation; and :

(b) if so, their location and capacity and'
whether: they would be in publlc or pri-
vate sector?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD) (a) and (b). (i) Cement.

A Ietter of intent has been granted to
West Bengal Industrial Development Cor-
po_.ation Ltd., on 17th- December, 1971 for
the §§; ing up of a new cement plant at
Jhalda in Purulia District of West Bengal
for an annuval capacity of 2.0 lakh tonnes
for the manufacture of portland cement.
The plant would be in the Public Sector.

(ii) Tyre:

A letter of .intent has been granted to
West Bengal Industrial Development Cor-
poration Ltd., on 8th September, 1972 for
setting up a new- unit at Haldia in =~ West-
Bengal for manufacture of Automobile-
tyres and tubes for ‘an annual capacity of
Four Lakh Nos. of each. The plant would
be in the Public Sector.

Waiver conditions for Graut of
- - Assistance to M.P.

Centrat

4200. SHRI' K. KODANDA RAME
REDDY: Will the Minister of  PLAN-
NING be pleased to state: '

(a) whether the Planning Commission:
has waived certain conditions usually at-
tached to the grants of Centx‘al Assist-
anceto -States finthe case of Madhya_
Pradesh and

_(b) if so, o what considerations’ such
a relaxation has been given?





